NATIONAL COMPANY LAW TRIBUNAL
DIVISIONAL BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNALI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 14/03/2017 AT 10.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICATION NUMBER
PETITION NUMBER : TCP/106/2016
NAME OF THE PETITIONER(S) : S.K. Ganesan & 4 others

NAME OF THE RESPONDENT(S)

: M/s Bidar Rubber and Reclaims Pvt. Ltd. & 8 others

UNDER SECTION : 397/398
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
REPRESENTATION BY WHOM
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o . . Vihari,
Ms S Manjula Devi, counsel for petitioner present. Si]rf1 TR\7/ tl; 1S{agu pY;gent_
unsel for R1 to R6 and Shri S Manoj Kumar, counsel 1or R
cBooth the counsel reported that there are two o.ther con_nected 1;2}&11 eformer
ttlement talks in the presence of a mediator, Shri T S Kn’s‘hnamu ty21 orme?
%clection Commissioner, are in progress. Counsel fotr I;eg;frrtl::e ;tz Scountam
er side for appointment 0
?(r);)p\?vsklilcﬁaigg H;Zeflz(s)n}cifgz (3:: reply. Timre):p extended at request. Put up on

22.03.2017 at 10.30 A.M. bw
(Ch. Md Sharief Vf% (K.Anantha Padmanabha Swamy)

) Member (Judicial)
Member (Judicial)
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